$TEM NO 59 COURT NO. 2 SECTION Xl I A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... / 2005
(CC 5073/ 2005)
(From the judgenent and order dated 09/12/2004 in WA No. 1940/ 2004

of The H GH COURT OF A.P AT HYDERABAD)

THE SPECI AL DEPUTY COLLECTOR & ANR. Petitioner(s)

VERSUS

T. SHANKAR RAO & ANR Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, for filing anending |ist of

dates and office report)

Date: 11/07/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR. JUSTICE G P. MATHUR
For Petitioner(s) M. Manoj Saxena, Adv.

M. Amt Meharia, Adv.
M. Debojit Borkakati, Adv.

M. Mhanprasad Mehari a, Adv.

For Respondent (s)



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Amended |ist of dates is taken on record.
Del ay condoned.

Leave granted.

Tag the appeal with Cvil Appeal Nos.3274-3275 of 2003.

[ T.1. Rajput ] [ V.P. Tyagi ]

Court Master Court Master



